
CE%NTRAL ADMINISTRATIVE: TRIBUNAL, 
BANGALDREIENCH 

IS 	 Second Floor, 
comm*erciai complex, 
Indiranega'ri 
Bangalore-560 43B, 

Dated: 6 S E P 1993 

APPLICATION NO(s). 357 of 1993 * 

!P211cent(S) DON.Penardhana and 2 Oro. Resp,2'Q~.enti!2Chief. General 

To 	
v/s. flanagerjelecommunications 

Bangalore- and Others. 

Sri.D. Menardhana S/o. Nagoppa,,44t 51-A-Crossp Second Main, 
Srinivosenagar.Bangelore-560 050. 

	

.2, 	5ri.A. K.Rejan, 58/B. Ninth Main, BapujinagerAysore Road p 
Bangalor 

i 
e-560 026. 

	

3, 	Sri..K.NjR1 avi,6,5econd 8 Main.Gokul First Stage, I 

Yeshuen spur.Bangelore-560 022. 

Dr*M,,S,*Nagaraja g A~dovcatet No.11.5ed,ond Oloor,.Ist Cross, 
Sujatha Comple0 s,'Gandhinager,Bangelbre-560 009. 

The Chief General Mane gergTelecommunications,g Karnataka 
Circlej,81d Madras Ropdo Ulsoorg Bangelors-560008. 

	

60- 	The Director-GeneraIg Telecommunications,Deptt.of 
Telecommbnications t Sencher Bhavan.New Delhi. 

	

7. 	The Secretaty.,Ministry of CommunicationstDeptt.of 
Telecommunicetiong New Delhi. 

	

.8 9 	5-ri.M.Vasudeve ReopActvocatetCentral Govt.Stng.Counsel, 
High Court BuildingBangalore-1. 

SUBJECT:- 	
8 of -tlti-e-urder Dassed 

Please find enclosed'hi e'r-owith b COPY Of the ORDER/ 
STAY/INITERIM ORDER.':pas-sed.by. this -Tribunal in he above said 
BPPlicatiin(s) on. 	04-08-93. 

- :  

Ay - 

E IJTV 	r. P UT Y REGISTRAR, 
JUDICIAL. BRANCHES. 



CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCHtBANGALORE 

DATED THIS-THE-FOURTH DAY OF AUGUST9  1993 

Presents Hon'ble Mr, Justice P,V., Shyamsund'ar,, Vice Chairman, 

APPLICATION NO,357/1993 

1. Shri D.N. Janardhana 
Aged 33 years 
S/o.' Shri Nagappa 
449  51 W Crossq  2nd Main 
Srinivasanagar 
Bangalore-560 050. 

2e Shri A,K, Rajan 
Aged 43 years 
58/Bt  9th Main 
Bapujinagar, Bysore Road 
Bangalore-560 026, 

3. Shri K*N. Ravi 
Aged 38 years 
6. 2nd 8 Main 
Gakul'I Stage 
Yesh wantapur 
Bangalore-560 022 

(Dr. M.S. Nagarajaq  Advocate) 

Vs. 

1, The Chief General Manager 
Telecommunications 
Karnptake Circle 
Bangalore* 

2. The Director—General 
Telecommunications 
DePartment'of Telecommunications 
Senchar Shaven, New Delhi. 

3, Union of India 
represented by Secretary to 
Government, Ministry of. 
Communications, Deptt. of 
Telecommunication, Now Delhi, 

(Shri M, Vasudeva Rao, Advocate) 

a****  Applicants 

qo*ee  Respondents 

This application having come up for hearing 

LAJ 

	 fare the Tribunal todayq  Ho.n'ble Mr. Justice P,K, Shyamsunder, 

i 
,1 made the following: 

L 0 rr t 

e*oo2/_ 



— 2 — 

0 R D E R~ 

After having heard both sideat I find that 

the applicants claim for stepping up ofthiorpay is still 

pending co nsideration as seen from the letter dated 

1,12.1992 addressed to the first applicant, which reads 

as followas 

Subs Stepping up of Pay 

With reference to your representation an 
the above mentioned subject, it is to intimate 

,that your case was forwarded to Area Office and 
as conveyed by OTA, BG-9 letter No.BGA/AP/23-6/IV 
dated 28,8,1992 t a case similar to your case has 
been referred to Directorate by Circle Office 
for which orders from Directorate are awaited. 
In view of this your case will be taken up on 
receipt of DOTs orders in the said similar case. 

( Vida Annexure43) 

Under the circumstances, I think it is,~r ~co) direct the 

department to dispose of the representation at Annexure—A2 

as soon as possible a d--efinitely within 3 months from the 

date of receipt of a copy' of this order, 

2. 	Lot a copy of this order be sent to the 

respondents immediately. No costs. 

(P.K. SHYAMSUNDER) 
VICE CHAIRMAN 

F" 

off% 10113!~ e. 
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CENT AL ADM I N I~TR At I VE R 

	

	 TR IBUNAL 
HA NG LORE 8E4NC:H 

..56cond Floor 
Commercial Complex, 

Indiranabar,* 
Bangalbre-38., 

Miscellan6ousA21ication No 3 in _*i2§Z9 --­Dated: 
.2 !.JAN 1894.. 

APPLICATION NO(s) 	 'A 57 ni 1 993- 

XPPL ICA NTS:D.N -Janardhana and 	RESPQNDENTS4.hief General 14anager'. 
two CIthers. 	 Karnataka Telecom Circle,.Bangalo 

I 
re 

and Others. 
TO. 

Dr.YI.S.Nagaraj a, Advocate, 
No,1l,Sqj-atha 

- 
;omplex, 

Second ~loor,F.lr 
' 
St Gross o 

Gandh inag ar, Bang alore-9. 

Sri.G.Shanthappa,Addl.Central.-
Qovt.Stng.Gounsel,High­C;ourt B1dg q -
Bangalore-1. 

-SUBJECT:- Forwarding of copies of the.Ordei:s pas.sed by 
ttie * Central Admini6tre-tive Tribunal, &angalore. 

-XXX-,' 

Please find enclosed herewith a copy of the 
ARDER/STAY ORDER/INTERIM ORDER/, Passed by this Tribunal 
in*the above mentioned applicat-ion',00 on 16-12-1993. 

t;r-~ V 

~-~DEPUTY REGISTRW"I' 
JUDICIAL BRANPIES. 

9M* 

4-N 



to comply, with the direction of the 

Tribunal made by disposing off O.A.No. 

357 of. 1993. In the circumstances 

time to. comply with the directions 

of the Tribunal in the aforesaid O.A. 

is extended by a - further period of 

three mon ths from the date of . this 

orde' r.-No further extension. 

Sr 

AGM-110im WSW 
BATIZALORF 
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%W oe 

EU 
L) 

41GA, L 

In. the Central Admoinisarative. Tribunal 

Bangalore Bench 

'Bangalore 

ORDER SHEET 

Application No ....... v,~j .. 	.... ... ..... ... jr-of 199 

Anplican 	 Respondent 

.4wo 0441-tg 	 lla4w 

Advocate for Applicant 	 Advocate for Respondent 

Date 
	

Orders of Tribunal 

(PES)VC/16-12-1993. 

ORDER ON M.A.NO.496/93 

Heard Sri G.Shanthappa, learned 

Standing Counsel in support of this 

application seeking extension of, time 


